
71 JULy 11, 1979 Written AnftOe1'B 

(b) Weavers are concerned with wool-
len yarn and not wool. In view of reply 
to (~) above, the question of making 
.peela! arrangements for providing wool 
to the weavers does not arise. 
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Irresalarltie.1a workla~ of RaJllee.b 
Fo_cIadoa 

4t5. SHRI SHY AM SUNDAR 
GUPTA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

fa) whether Government have received 
reports that there have been irregularities 

ha tbe working of RajnC'elh Foundation. 

(b). whether Go.ve.mment propoae to 
al'vomt a Commlllllon to inquire into 
the working of this Ashram; 

(c) if not, the reas.)m thereof; and 

(d) where the activities of this Ashram 
are prejudicial to the public morals and 
affecting civil I ife ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
On the basis of audit reports for the 
years ending 31St December, 1977, which 
re;Jortedl y disclose a number of irregn)a-
riti~ including large amount of expendi-
ture ncurred withollt mainta;ning vou-
r.hers, keel~ing I arl~'" ca~h balances on 
hand, payments of eommi~gion on sale of 
Looks against the principle of law of 
trusts, failure on the part of the trU5te~ 
to keep proper records for donatioR! 
received locally, etl'.,"the Assistant Charity 
Gommissioner or.dered an inquiry on 5-fi-
1979 und~r sectIOn 4[-R of the Bomb?v 
Public Trusts Act, 1f)5o'to ascertain fact. 
regarding t~se all egerl irregubriti~ as 
also whether activities of the disciples and 
followers of Acharya Rajneesh and of the 
Rajneesh Fouddafon are prejudicial to 
public mora" or publiC' interl"st affect:ng 
the civic lif:, ill Pune (·ity. 

(b) anrl (el. In re;>ly to a letter fmm 
Ma Yoga Laxmi of the Rajlleesh Founda-
tion the Prime Minister informed her that 
in vi .. w of what has appearerl in the 
pr", .. about the activities of the Rajneesh 
Ashram in Pune and tll", views exprl'ssl"d 
thereon in Parliament and dsewh,.re, a 
Commission of Inquiry may b", an ap-
propriate body to go into the activities 
of the Ashram. The Government can 
comider the maW'r fllrther if Shri Raj-
nr:esh him.elfwrites to the Prime_ Minister 
that he would like this to he done. 

(r1) So-ne photo"raphs and reports about 
the activities of the Ashram have been 
published in th", Press. According to in-
formation av:\ilahl .. , som .. T. V. film. about 
the activities of the Ashram were pre-
pared by fore'gncrs whithout getting the 
necessarv permission. I t is tru", that these 
photographs and r .. ports have been criti-
cised by many as vitiating the concept 
and norms of Indian culture and r"'ligious 
precept.. This aspect i. covered in the 
inquiry ordered hy the Assistant Charity 
Commissioner, Pune, as mentioned in re-
ply to part (a) of the question. 

Falfilmeat of Sapply obUpd_ by 
Papei ,Mill. 

4¥>. SHRI RUDOLPH RODRIGUES: 
Will the Mini.ter of INDUSTRY be 
pleased to state: 

<a) whether Paper Mills fulfilled their 
supply obligations to Government; ani 
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(b) if not, the reasons therefore? 

.TIIE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a) 
ad (b). As for as supplies to Government 
are concerned, papt'..t mills are to fulfil 
their obligations in terms of rate contracts 
entered into with the DGS&D. A. re-
prda their obligation to supply white 
printing paper for the educatlonal sector 
under the voluntary. agreement entered 
into in 1974, the mills have by and 
I~ IUpplied paper according to the allo-
cations made on them, although certain 
milh have defaulted at times due to their 
financially weak position and shortage 
of power. 
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Redactl_ III prices of CottoD CIodI 

~9. SHRI K. A. RA.IAN: Will the 
Mmister of INDUSTRY be pleued to 
state: 

<a> whether the textile indUStry ha. 
reduced the prices of cotton cloth ID rea-
ponse to the Minister'. caU for that; ad 

(b) if 110, the varieties of cloth, the 
prices of which have been reduced; pre-
vious price and reduced price? 

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): ~ 
sample study made by the Textile • 
millioDer in rapect 0( 168 sorts deeD • 




